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Scheme to Improve working system el 
Banks

4260. SHRI SIVAJI PATN AIK : WiU 
the Minister o f FINANCE be pleased
to state:

(a) whether the w orking group on 
productive efficiency and profitability 
in com m ercial TianKs (PE P) com m ittee 
has evolved a scheme to im prove the 
w orking system in banks;

(b ) if so. the salient features o f the 
schem e; and

( c ) the reaction o f Governm ent 
thereto?

THE MINISTER OF FINANCE AND 
REVENUE AND BANKING (SHRI 
H. I PATEL): uo to »cV The Reserve 
Rank of India had in April, 1976. ap-
pointed an intcrn.nl W orking Group 
consisting of its own officers to <:o into 
th e  question of productivity, efficiency 
«vxl profitability in com mercial banks. 
This Gvowp has recently submitted its 
report to the Governor, Reserve Bank 
of India. Though it has not evolved 
•v-y specific scheme* to improve the 
working system in banks, several sug-

gestions are made in the report aimed, 
at im proving the operational efficiency 
and profitability in banks. Broadly 
these relate to ( 1) im provement in sys-' 
tem and procedures, (2) Rationalisa-
tion of service charges including a 
charge for  current accounts, (3) Re-
organisation of system of audit, (4) Re-
vision of Tax Laws and Pro-
cedure mainly to enable banks 
to strengthen their capital base, 
(5) Payment of interest on 
cash reserves consistent with the cost 
of funds, (6) Coordination in perfor-
mance budgeting, credit budgeting 
and business plans, (1) Building up o f  
banking management inform ation sys-
tem, and ( 8) Review  o f Bipartite 
settlements and necessary changes 
through legislation or otherwise.

Loss doe to theft in Engineering de-
partment of Air India at Palam Airport

4261. SHRI MUKHTIAR SINGH 
M ALIK: WiU the Minister o f  TOUR-
ISM AND CIVIL AVIATION  be pleased
to state:

(a ) whether stores belonging to  
Engineering Department o f  A ir  India 
at Palam Airport including Petroleum  
Oil Lubricants w ere stolen /p ilfered  
during the year 1974 to 1976;

fb ) if so, the exact amount involved
and the modus operandi o f the thieves;

(c ) the action taken to trace the 
thefts and the officers involved  
through whose collusion and negligence 
this took place; and

(d ) the rem edial action taken to 
prevent such losses in future?

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (SHRI PURUSHOT- 
TAM K AU SH IK ): (a) During the years
1974 to 1976 there were two cases o f 
theft of thinner and petrol from  the 
Engineering Department o f A ir I n d i a  

at Palam Airport

(b) nnd (c). In the firs' ense. a dri-
ver wac caught removing five litre? of 
thinner while in the second case a 
temporary technician was appre-
hended when he siphoned three litres




